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settled amicably between the two  parties.

That is the situation.

STATEMENT RE STARRED QUESTION
NO. 506 ANSWERED ON THE 18"
AUGUST, 1966

CONTRACTS FOR SUPPLY OF IRON ORE TO
HINDUSTAN STEEL LIMITED. ROURKELA

THE MINISTER ofF IRON AND STEEL
(SHRI T. N. SINOH) : Mr. Vice-Chairman, Sir.
In reply to parts (a) and (b) of Question No.
506, I have stated :

"Yes, Sir. In February, 1966, Hindustan
Steel Limited, Rourkela, entered into two ad
hoc contracts with M/s Patnaik and M/s
Mishrilal Tain for supply of 130,000 tonnes
and 100,000 tonnes of Iron Ore and 28,000
tonnes and 22,000 tonnes of Manganese
One respectively. The contracts stipulated
supplies at the base prices of Rs. 16 per
tonne of iron ore and Rs. 25 per tonne of
manganese ore. The contracts also provide
that Hindustan Steel Limited would have
the option to route the supplies against these
contracts through the Metak and Minerals
Trading Corporation."

I had informed the House then that I would
be looking further into the details. On scrutiny
of the available material, I find that the actual
position is as follows:

On March 2, 1966 Hindustan Steel Limited,
Rourkela, entered into two ad hoc contracts
with Messrs. B. Patnaik and Messrs. Mishri
Lai Jain for supply of 130,000 tonnes and
100,000 tonnes of iron ore and 28,000 tonnes
and 22,000 tonnes of manganese ore
respectively. The contracts stipulated supplies
at the base price of Rs. 16.00 per tonne of iron
ore and Rs. 25.00 per tonne of manganese ore.
These contracts provide that their imple-
mentation should have no adverse effects on
the supplies of iron ore and manganese ore to
the Steel Plants under their contracts with the
Minerals and Metals Trading Corporation.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : We now go to Mr. Dharia's
resolution.

[RAJYA SABHA ]
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RESOLUTION RE APPOINTMENT OF A
PERMANENT HIOH-POWER COM-
MITTEE TO CONTROL THE PRICE

LINE AND REGULATE DISTRIBUTION

OF ESSENTIAL COMMODITIES—contd.

Dr. D. R. GADGIL (Nominated) : Mr.
Vice-Chairman, at this late stage I intervene
merely to make a few points in order to put
before the House a point of view regarding
this question. From the way the resolution is
framed it would appear that the question arises
merely out of an emergency and can be dealt
with largely by ordinances, by ad hoc
Government action and by setting up advisory
committees. | would suggest that the matter of
holding the price line in a developing
economy is a much more fundamental matter.

The necessity for holding the price line
arises out of the very process of planned
economic development which involves forc-
ing the pace at which the economy normally
functions, and such a forcing of the pace even
without deficit financing creates inflationary
pressures. [ say quite deliberately even
without deficit financing because the very
characteristic of forcing the pace involves
putting much more in the production of capital
and intermediate goods, and this effort creates
incomes but does not correspondingly create
supply of consumer goods and such a disparity
brings about a chronic sellers market in the
economy. Now it is this problem that has to be
dealt with, and this problem can be dealt with
only by having an integrated regulatory policy
of which holding the price line is an important
continuing part.

Sir, there was a large debate on devaluation.
A lot of things were said. But unfortunately it
has not been realised that the basic reason for
which this Government had to resort to
devaluation was its inability to hold the price
line over a ten-year period. This inability to
hold the price line over a ten-year period arose
because it had not thought out the policy for
holding the price line. Every time prices rose a
little it appointed a Committee. It perhaps
went into procurement, it set up a few
consumer shops and every time the prices
dropped a little, as will always happen, it
forgot about the matter so that the next crisis
always came from a higher point of departure
and so on until in the last crisis, with the addi-
tion of a drought and a war, we got into
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a position where we could be nothing about it.
The last ten years also point to the futility of
any fiscal and monetary measures to deal with
this problem. You will remember, Sir, that the
Finance Minister in the period since 1963 tried
desperately to do a number of things. He raised
the rate of interest. The Reserve Bank went
into a policy of very drastic curtailment of
credit, all that proved infructuous because in
this effort at planned development you are
caught between the devil and the deep sea in
the sense that you cannot curb inflationary pre-
ssures except by doing things on the monetary
and fiscal side, which also curb production.
Therefore fiscal and monetary measures are
inutile. You have to impose a regulatory frame
on the economy. Even in western countries
where the market forces are supposed to act
with much greater efficiency, where the whole
economies are much more integrated, we find
that in recent decades the Governments are
thinking in terms of such things as incomes
policy. Now, an incomes policy is essentially a
policy which looks after the distribution of
incomes within society in relation to the
working of the market forces, so that the broad
investment pattern, the broad pattern of social
security which gives a floor to the lowest
incomes all these are looked after and market
forces operate only within that structure. In
India, an incomes policy is well-nigh
impossible or a very effective incomes policy.
I would suggest, for example, that the most
effective incomes policy in India can stem
only from the stabilisation of the agricultural
prices because the stabilisation of agricultural
prices is a part of the programme of
stabilisation of agricultural incomes. And an
incomes policy for all our agriculturists who
are 50 per cent more or less of our working
force is necessarily connected with the
stabilisation of prices.

3P.M.

The major effort that has to be made in this
general field of price regulation is an effort
that has to be directed towards consumer
prices on the one hand and the intermediate
and producer goods prices on the other. As has
been discovered time and again, in this
country you cannot control consumer prices
by exhortations or by ap-
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peals or by Ordinances or by even a number of
prosecutions. What you must in fact do is to
have a long-term basic programme of
distribution of essential goods, widespread
throughout the country, at reasonable prices
throughout. And that involves not the opening
of Super Bazars in the cities, that involves a
series of small retail shops in some type of
public sector, some type of socialised sector,
which deal in essential goods, which are mass
goods of consumption. And we must have
provision for proper distribution. That means
procurement of supplies on the part of the
Government and the stabilisation of
agricultural prices is also connected very
intimately with this procurement exercise.
This is on the side of agricultural products.

On the side of the consumer goods of the
manufacturing sorts, there is entirely another
line, that ia, our increased manufacturing
capacity will be directed towards the
production of mass consumption goods and
not be frittered away in a lot of luxuries and
semi-luxuries. This means standardisation.
This means insistence on efficiency and cost
aspect. This means, in effect, rather a large—
in that sense of the word— regulatory regime.
And so far as the intermediate and producer
goods prices are concerned, the position was
even worse in this country. During the inter-
war years we had given protection to
industries only in a measured manner for part
of the time on the understanding that there
would be efficiency and progress both in
scales of operations and in techniques. Now
we are giving blanket protection, especially
with these quota restrictions, and we are
creating huge monopolistic or oligopolistic
sellers' markets for all these producers and we
are not taking care at all. The State gets noth-
ing out of it because you do not levy the
tariffs. The consumer gets nothing out of it
because the consumer does not get goods at
the reduced price related to prices at which the
privileged imports come in. The resulting large
margin is a margin that the producer, the
speculator and the trader divide among
themselves, with the result that the quota
policy is of no use to us at all. The inflationary
pressures in this sector which ought to be
under control still mount up and that is how
we ran into these great difficulties in foreign
trade during the last two years.
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[Shri D. R. Gadgil.]

Sir, as I said, I do not want to take the time of
the House. But what I want to insist on here
is that we should take a view of this problem
as a basic problem of integrated, regulatory
governmental policy. It is not a problem
which, however learned or however good we
may be in a Committee of House of
Parliament, we will be able to tackle. Any
kind of propaganda effort will not do unless
the Government realises that this is a matter
of basic policy; if it does not give early
attention to it, then a step-away to another
devaluation is not far off. One thing I must
frankly confess.  The stress in the Finance
Minister's spee;h yesterday was—I do not
know how to describe it—the high level of
complacency that he exhibited. He seems to
be very much satisfied with what was going
on and since devaluation, the Government's
pronouncements that have been made do not
show, to my mind, at least any real
appreciation of this big problem of holding
the price line of the consumers, the
intermediates and the producers goods. In
my opinion the policy is basic in the sense
that it gives an element of stability which we
urgently require in a developing economy to
attain; because devaluation makes it quite
clear that in the last two years just before
devaluation there was a low rate of growth
and that attempting development without
stability is self-defeating.

Therefore, Sir, while I entirely agree with
the proposer of the Resolution that this is a
very important problem, I do not think that
the steps that he suggests are very appro-
priate.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Mr. Somasundaram.

(Shri  Somasundaram stood up.  After a

pause)

Are you not anxious to speak, Mr. Soma-
sundaram ? All right, the Minister.

SHRI G. MURAHARI (Uttar Pradesh) : I
have given my name.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : I do not have your name here.

SHrRr G. MURAHARI : I had given the
name.

[RAJYA SABHA1
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THE VICE-CHAIRMAN (SHRI M. P.

BHARGAVA) : But the records do not show.

SHRIMATI TARA RAMCHANDRA SATHE
(Maharashtra) : ~ Sir, I want to
speak.

THE VICE-CHAIRMAN (SHRI
BHARGAVA) : Let him reply first.

Sff QEFTOAW (ST 99W) 9w,
ST, a1 3 |
THE VICE-CHAIRMAN (SHRI M. P.

BHARGAVA) : I have called the Minister. I am
sorry. It is not here.

SHRI G. MURAHARI :
unusual procedure, Sir.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : You should have ascertained
whether your name is there.

SHRI G. MURAHARI: It was given in
writing to the Secretary.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : I do not know. It is not here in
any of the records.

SHRI G. MURAHARI : Three days back
gave it.

THE VICE-CHAIRMAN (SHrR1 M. P.
BHARGAVA) : Let us hear him. Ifyou are
very anxious

SHRI G. MURAHARI : Sir, [ may .

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : 1 have called the Minister. I am
sorry,

SHRI G. MURAHARI: No, Sir.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : He is only intervening. You can
speak afterwards, not before that. I have called
the Minister.

SHRI G. MURAHARI: Because he wants to
go somewhere, you call him. That is what has
happened.

THE VICE-CHAIRMAN (SHRI M. P.

BHARGAVA) : You are misinformed. I have
called him for some other purpose.

oft TAHATTAW © qg  IAFT FeafaT
T ETI

THE MINISTER ofF STATE IN THE
MINISTRY ofF FINANCE (SHrl B. R.
BHAGAT) : Sir, the Resolution is in the name of
Shri Dharia and I am intervening. It is true.

M. P.

This is a very
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I am glad, Sir, that the hon. Member through
this Resolution has sought to focus attention
on one of the very key aspects of our
economic situation. A well-known and a
distinguished economist that he is, the hon.
Member who just now intervened before me,
has laid stress on the problem and he has very
well done it. I cannot improve upon his
words that it is not through any Committee
or Commission that we will be able to hold
the price line. What is required is to have a
fundamenial approach, fundamental to the
very basis of our economic policy, it is only
through a sustained and continuous integrated
regulatory  economic policy itself that we
can make any impact on the price situation.
Prke rise is  not the cause of any economic
malady but it is the result of something going
wrong in the economy. Suppose a human
being has high temperature. That itself is not
the cause. It is due to something wrong in the
system. It is the result of some serious
infection present in the  body, the whole
apparatus. Therefore, in order to cure it, what
we need is action on all fronts. Jt is true that
the distributive system, management, control
and the regulation of distributive system is the
outward phenomenon. We have to regulate
the prices, particularly of essential commo-
dities.  In an under-developed country like
India, with a high rate of population growth
and the Government playing a very big
role not only in the expenditure which con-
tributes to the big chunk of expenditure on the
capital formation, it is through Budgetary
resources that the bulk of capital formation
is done. The Government can make an
impact On the distributive system. But it is the
distribution  of  incomes,  particularly
production of essential commodities like food,
clothing and various other essential
commodities, that will go to make a real
impact on the price line.

Sir, the hon. Members who have inter-
vened in the debate have tried to stress cer-
tain measures that should be taken. Some of
them went to analyse the factors leading to
the rise in prices while others have
suggested remedial measures. I would like to
go into all the three aspects broadly, aspects
on which the hon'ble Members have chosen
to offer their suggestions.

Take the first factor behind the abnormal
rise in prices. Some have said that increase
in the governmental expenditure or the de-
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ficit financing has led to rise in prices. Others
have said that there is a sharp increase in
indirect taxes which has added on to the rises
in prices. Yet another has said that it is the
faulty planning that has led to the increase in
prices. Some others have said that it is not the
Plans but the implementation of them that has
gone behind the rise in prices. Yet others have
pointed out that it is the slow rate of growth.

DiwaN CHAMAN LALL (Punjab) :
Nobody is worried about profit motive.

SHrRI B. R. BHAGAT: Unfortunately,
nobody has referred to it. Somebody has gone
on to point out that price rise is due to zones.
Abolish the zones and the prices of foodgrains
will equalise, he said. These are some of the
factors that have been given as the causes for
the rise in prices. Let me examine some of the
bigger factors that have been suggested. For
example, take the question of increase in
governmental  expenditure and  deficit
financing. In a developing economy, as I said,
the Government has to play a very large role in
capital formation. The rise in expenditure is
not always a cause for increase in prices.
Maybe other factors are also there such as
purely non-developmental expenditure leading
to deficit financing or putting inputs of re-
sources without a real increase in savings.

Sir, it is true that there was the biggest epoch
in deficit financing though even in earlier years
it was there. Particularly after 1962, because of
the war and various other factors, increase in
defence and other governmental expenditure,
there was a significant element of deficit
financing. But this factor should be balanced
with others. I want to point out for the benefit
of hon'ble Members that this large expenditure
has led to what is known as capital formation.
Take for example the period of 10—15 years,
the whole Plan period and take the Central
expenditure. The Central expenditure in 1950-
51, before the First Plan started was Rs. 487
crores. In 1966-67, that is 16 years later, it has
risen by 600 per cent. That is the Central
expenditure. Out of this take the capital
formation. In 1950-51 the capital formation as
a result of Central expenditure was only Rs. 99
crores. In 1966-67 the capital formation was
Rs. 1,539 crores, that is, a rise of 1,400 per
rent. Whereas the
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[Shri B. R. Bhagat] Central expenditure
went up by 600 per cent., the capital formation
out of that went up by 1,400 per cent. So, as
Dr. Gadgil pointed out, bringing down the rate
of growth or the investment does not always
mean that you will bring down the prices,
because in that process you bring down the
production also; you bring down the rate of
growth also. At present you may be suffering
as a result of high fever, but later on, as a
result of serious sagnation the whob system
might collapse, because there are other factors
like the growth in population, unemployment
and various other factors. These will not be
held up. What will be held up will be dy-
namism of the economy, growth potential and
such other factors. Therefore, it will be
confusing the issue if you say that in a stage of
high prices let us bring down the expenditure.
Of course, you must bring down the
unessential expenditure, administrative
charges and various other factors which are
unproductive in nature. And that is what we
have tried to do recently. We have said that we
are making every effort to check the increase
in expenditure which is not going to produce
in the near future. For example, the other day
the Works, Housing and Urban Development
Minister announced that there would be a
hundred per cent, cut on any new building.
Similarly, we are trying to cut down the staff.
Do not have any more additional staff. Curtail
the revenue expenditure. Let there be 3 to 5
per cent, cut in every Government
expenditure, even in the capital expenditure of
the Plan, even in the developmental
expenditure. Have an overall 10—15 per cent,
cut so that we are able to cut down the frills, as
it is called, maintaining just the core, the
nucleus: so that our dynamic growth of the
economy is not impaired, because if that is
done, we will get into a bigger type of
stagnation and we will have many more
problems including price rise.

I am not going into the question of indirect
tax levy leading thereby to price increase.
Obviously, indirect taxation, in a system like
ours, not only plays an important role towards
capital formation, it also restricts demands,
creating more surpluses for export.

Then there is the question of inter-zonal
restriction on the movement of foodgrains, a

[RAJYA SABHA]
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point which was very much stressed by the
hon'ble mover. It is true that if there was
enough to go round the country, there would
be no need of any restriction. Even the friends
opposite, the Communist Members, will
accede that if there is enough to go round, we
would not like to have these regulatory
measures. But there is not enough to go round.

In the urban economy, even when we have a
better-off situation, some sort of a regulatory
measure is needed. But we have not that happy
situation. Not only enough is not there in
foodgrains, even self-sufficiency is not there.

Regarding the food zones, many of us may
not like them but they have to be there because
not only that we should have it for internal
procurement in the surplus areas, but also we
have to have it to procure and supply it in the
deficit areas to supplement whatever we get
from outside. That is the rationale behind the
zones but the whole matter has been referred
to a Foodgrains Policy Committee because of
the obvious clash of interests, which is,
according to me, not a genuine clash if it is
implemented both by the surplus States and
the deficit States evenly and there is a national
consciousness. If the country is one, the need
for feeding the people is also one, whether in
the surplus area or in the deficit area but even
then, because the feelings are very strong in
the deficit States that the surplus States are not
providing the surplus to them and the
foodgrains do not reach them although their
economy is producing such valuable things for
export even if they do not get food at
reasonable prices, the whole matter has gone
before a committee.

SHRI S. S. MARISWAMY (Madras) : May
I ask

SHRI B. R. BHM3AT : After I finish;
otherwise it breaks the thread of the argument.
It is a very technical matter. This matter is
before the Foodgrains Policy Committee and
we will be able to take a decision on this when
the report of that Committee comes to us.

Various other things about the powers were
mentioned. It was said that we are not doing
enough to check the hoarders. I am not going
to give the specific steps that we have taken.
We have armed ourselves
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with powers under the Essential Supplies Act
either to force a producer to release the goods
or to take over the stocks or to distribute them
through socialised distribution channels. Then
there is the question of providing incentives to
the producers. In order to keep the prices at a
particular level according to the needs of the
country all these measures—a host of
measures—are there and they are called the
integrated regulatory measures.

I come to the second group of arguments that
India has not done as well as many other
countries. Ifyou say, during the last three
years particularly after 1962, it is true and the
price itself is an indication. In the last 3 years
the price rose to the extent of 30 per cent,
or 10 per cent, per annum but if you
take the period before that, if you take
the period 1950 to 1963, India had 4
record of stability which was not matched
by many. In the first 13 years of planning the
price in India rose only by 1.7 per cent, per
annum—because these comparisons are
made, so I am indulging in it—whereas in
Australia it rose by 3.3 per cent per
annum, in France, which is a deve-
loped country, by 4.7 per cent, per
annum, in West Germany by 2.1 per
cent, per annum and even in some of]
the Asian countries like the Philippines.
Thailand, etc. the price was much higher than
in India. Because in the last 3 or 4 years we
have come across a rough patch in our
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economy it is true that the prices have gone up
very high and the rate of growth has been
smaller but it does not mean that we cannot do
better or in comparison we are worse off
because we have a record of price stability and
sustained growth for 13 years and as Dr.
Gadgil pointed out, the war, drought and the
overall growth of population have created a
situation which not only called for devaluation
but which called for much stronger measures,
not only to quicken the  growth  or
stimulate  the growth but also to prevent any
further deterioration in the position. I can
assure him —I do not know in what sense he
said that the feeling of complacency in the
speech of the Finance Minister but I can
assure him—that we attach the greatest im-
portance to the measures that have to be taken,
the follow-up measures, namely the tegulation
of the prices, the need for producing more,
particularly agricultural pro-LII3RS/66-5
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duction and also stimulating the growth of
industries, which has been very low last year,
namely 3.8 per cent, as against 7 per cent the
previous year. The point is, we have laid
emphasis in this year's plan as well as in the
next year's plan that all the efforts have to be
made whether in material terms or whatever
the agricultural sector needs—in terms of
money or resources or inputs like the fertilisers
or water or in terms of men. According to me it
is more important in terms of human resources,
that is, providing incentives to the farmer and
giving him encouragement. I agree with some
hon. Members that the land tenures, land
reforms and various other things are very
important because the man behind the plough
should have incentives, the man who cultivates
must have all the incentives and unless we do
that things will not improve. We are trying to
implement it. Only to other day we reviewed
the position. In Maharashtra there is already a
break-through in rural development. In the
U.P. we are trying to do it. In the U.P. they
have sunk 92,000 wells in one year and it is
one place where at least wherever possible
every year they enn go up to a million wells
which would energise production.

Stmt ARJUN ARORA (Uttar Pradesh) :
Leave some land for cultivation. Do not cover
all the land with wells.

SHRI B. R, BHAGAT : The hon. Member
does not know about agriculture. I know it
better. He knows about other things better. I
concede but agriculture I know better.

In the follow-up measures, the most im-
portant thing is, we must stimulate the
agricultural production. We have tried to do it
by taking certain steps. The Ministry cf
Commerce is taking various other steps, in
regard to the production in the industrial field.

ot TS ATCAY @ FEZ qred 7 H1%
ot gwm 7

SHRI B. R. BHAG \T : I agree with the hon.
Member that there has to be parity. To the
extent we are not able to establish price parity
we are suffering. Therefore the most important
follow-up measure in the near future is to
stimulate the growth of the economy, stimulate
the production of food, to produce more
agricultural surplus for consumption and
export. On the other side there are the
distribution aspects. Look at
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the vulnerable section of the society, the large
middle classes, the weaker people who are
suffering in the fixed earning group and the
industrial workers who are suffering because
of the high prices. We have to provide them
with all the foodgrains or articles of essential
needs at reasonable prices. Sometimes because
the prices have gone up, therefore, whatever
efforts we have made— some of the efforts
have been very laudable —are not appreciated.
Even planning is blamed as if planning is
responsible for this. All the efforts we have
made especially in the last 15 years are sought
to be decried by saying that we have done
nothing. The economy is much stronger today
in the light of the fact that we have gone
through the worst and only the steps that we
have taken and those that we have to take in
the coming months are bound to bear fruits.
We know where the economy has gone wrong.

*ft <J*MIIH4»1 : 4$frg STTW 3fIT 3FT-

.SHRI B. R. BHAGAT : The hon. Member
knows it. Therefore why does he ask ?

ftPT eft "5 X%\ 11

SHRI B. R. BHAGAT: What [ am saying is
that, for example, there are the foodgrains and
there we have introduced rationing in the six
big cities, and if you see the total food made
available to the people, through rationing etc.
at reasonable controlled rates, it is 50 per cent
of the marketable surplus, of imports plus the
surplus through internal procurement. So 50
per cent, of the marketable surplus we are
providing through rationing etc. Now that
itself is a big thing. We talk rather cynically
about the Super Market that is there, that one
Super Market is not going to make an impact
as one swallow does not make a summer. It is
true that we should have done this. As the
prices have gone on rising we have been
saying, some of us, I am quite aware that my
colleague, the Minister of Commerce, has been
pressing this, that at least we must have a large
number of these stores™ that it must be in
hundreds in every State. And therefore you
know all this. More than the resources at least
the co-operative organisations in the consumer
trade have to make an impact in

[RAJYA SABHA ]
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this country. And, therefore, this Super Market
is not an end; it is a beginning, and we must
have very soon a large number of such stores.
Already Government have announced that
ihere are some which have come into existence
and they are going in for more. 1 remember
that the other day the Minister of Commerce
said enough in the matter of production of cloth
and he has done something for the production
of cloth which goes into the requirements of
the common man, production of the cloth of
mass consumption. He has taken the steps to
see that it is produced to a larger extent. Of
course, it is true that by a stroke of the pen we
cannot introduce it to meet the full demand. I
know there are hundreds of varieties of cloth
produced. Of course, that should have been
done. But to bring it down to a few items at the
moment and all of a sudden will mean many
other problems including the closing down of
some cloth mills and the consequent
unemployment. It is true that next to food
comes cloth and in going in for more
production of the common varieties we must
bring down their cost also. We must increase
production so as to make available at cheaper
rates all those varieties of cloth which are the
requirements of the common people.
Therefore, the situation today, although it is
said that Pakistan has achieved a higher rate of
growth, or Ceylon or Korea than India, is it not
different what the case is there ? The public
sector here is forgotten though it is true that
one of the failings has been that the large
investments in the public sector have not
yielded the results. That is true, but it does not
mean that we have to give it up. Tt is the base
of our economy, and if there is no public sec-
tor, India cannot stand on its own legs either in
its maintenance requirements or in the
production of those articles which go for the
building up of the industrial superstructure.
Therefore, the need is to improve the public
sector undertakings, to improve their
functioning to realise the fruits of the
investments that have been made there, and not
to give them up or slow them down And that is
my quarrel with the hon. Member because, by
that doing, we are trying ourselves to the apron
strings of other indus trially advanced
countries, and surely thi is not the way to
progress for a great coun try like India which is
trying to develop tfl stand on its own legs.
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Then you see that the hon. Member—he is
not there now—mnever fails in quoting Taiwan
and say, "Look here, Taiwan has achieved
such a high rate of growth." He compares a
very small country with a very big country like
India with a large population. Even then he
takes that example. They forget when they
compare Taiwanor Israel with India the main
thing is—we know and I know that the House
is aware—that the other country does not want
such large foreign aid but, even today, with all
this India is one of the countries which has,
per capita, the least amount of foreign aid than
any other country. Take the year 1963 when
the per capita aid in dollars was 1.8 dollars.
When you compare Taiwan with India, there
you will find lhat it is almost 6 dollars, to be
exact 5.7. Then what wa” Israel's position by
comparison ? It was 23 dollars. So it is not as
if they did not have sizeable foreign aid. Now
do they want u to develop on those lines ?
Does the House want that we step up our aid
requirements to five times ? No. the comment
in the House is that whatever it was, that even
the Rs. 4,000 crores aid is a big amount.
Therefore, we cannot have all the things all of
a sudden, all the things which a small country
has with a small population and a simpler
economy. I am sure that if we pooled all our
resources, agricultural, industrial and other, we
will be, able lo achieve a rate of growth higher
than achieved by Pakistan. But what will
happen in the future ? With a 2.2 per cent,
population growth, with a big country to
defend, with all this defence and other
expenditure mounting up because of the need
for defending our borders on our own, with the
need to build defence industries on our own
and the need to build a heavy industrial super-
structure which can generate economy and
which can pay for its own imports through
exports and various other import substitutions,
if you want to achieve all that, the remedy lies
in and we have to go in the line which we are

going.

The only trouble is that it has often been said
that we have our crucial sector and we have
not been performing our role in the public
sector. Because of various other administrative
and other bottlenecks even the investments
have not yielded the results in the agricultural
sector, in the vast agricultural sector. Because
this is a diffused sector, we have not teen able
to co-ordinate all the

[26 AUG. 1966]

and to regulate 4300

distribution of commodities

organisational and human agencies to bring
about the best results. Therefore, it is not so
much a question of money. The per-unit
investment in agriculture was less, we have
stepped it up, but all the same we will not be
realising the fruits unless we co-ordinate all the
organisational and administrative and human
agencies. This is the need of the hour and we
have to do it, and this is what the hon.
Member, Dr. Gadgil, said, namely that we
needed to have an integrated regulatory policy,
that we have to improve it, that we have to
make it sustained and continuous and improve
it. We have to take care, in an economy like
ours in a country which has a large population,
of the needs of the people, and they become
more complex and diversified as the economy
progresses. The needs and requirements of the
people change in a free economy, with
democracy and everything. So we have to cater
to their needs, to their demands, and provide at
reasonable prices their basic requirements.
Social securities have to be built up because
the general masses are poorer people, and the
cry on their behalf comes from everywhere.
When the Fourth Five-year Plan was discussed,
everybody demanded, "Give them water first.
Talk of fertilisers and other things later on. At
least there should be drinking water in every
village. That is the major and immediate
demand." Now if you take a big country like
ours, it means hundreds of millions of rupees.
Yet we have to provide all this so as to make
ours a viable economy, so as to achieve, what
is called, the objective of development with
stability, and to the extent that the development
has not taken place along these lines, the stabi-
lity is threatened, the democracy is threatened,
the freedom is threatened, and to that extent the
security and the very existence of India as an
independent country is threatened. So it is a
serious matter and I realise it; the Government
realises it, and I am sure the House has given
expression to this that it does not stop at pure
economics but goes into various other realms,
the realm of politics and various other factors,
internal and external. Therefore the remedial
measures can be only those which the* Gov-
ernment can take. There I come to the
operative part of the Resolution. I completely
agree with the sentiments expressed in this
Resolution. We have to take stern measures
where such measures are required to control
the prices and to control the acti-



4301 Appointment of a

Committee to control price-line

[Shri B. R. Bhag'at.]

vitics of various kinds in the fields of pro-
duction, distribution and in the direction of
improving our efficiency. We have to take all
suitable measures to improve the general
efficiency of performance. We should be stern
where the question is about action against
anti-social elements, blackmarketeers and so
on. We have to be stern and that is the duty of
the Government. About that there is absolutely
no difference of opinion.

So many suggestions have been offered. I
submit that the Government is already taking
those steps that have been suggested here.
Some of them may seem half-hearted, as was
stated here by some hon. Member. But it is not
as if the passing of this Resolution will be the
solution of the problems. All these steps have
to be continued and all those powers that are
there with the Government have to be there to
take effective steps. But the main question is
that a committee like the one suggested here—
and that is the operative part of the
Resolution—cannot discharge these functions
which are really the functions of the
Government. For example, the hon. Member
quoted from the report of the Food-grains
Enquiry Committee, presided over by the
present planning Minister who was then in the
opposition. He also referred to pure research
bodies like the National Council of Applied
Economic Research. But even Prof. Gadgil has
just stated that a committee will not be able to
do this work because it is the function of the
Government. What will this committee do?
You have to achieve stability of prices, you
have to develop the economy where all kinds
of forces and factors are operating and where
demands are generated even before the income
is generated. This is what happens.

The National Council of Applied Economic
Research has suggested some measures. Tt is
true and the hon. Member has referred lo
them. Let us see what are the steps that they
have suggested. They have suggested that
there should be a suitable agricultural price
policy. They have also suggested that there
should be an industrial price policy and also a
wage policy. They have also suggested
administrative, monetary, fiscal and
commercial measures and so on. That means
the whole gamut of govern-
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mental machinery. This will be supplanting
the Government itself. Therefore, what is
necessary is that the Government must be
clear-cut about the policy which it pursues for
achieving its objective. The administrative
system needs to be continuously re-ofiented so
as to achieve this purpose-There should be a
strict evaluation as to how far our investments,
how far our administrative processes, how far
the various programmes whether in the
agricultural sector or in the industrial sector or
in the field of distribution or exports, are
achieving the desired results. It is a question
of the entire economic machinery of the Goy-
ernment and the functioning of the Gov-
ernment in order to make i; more purposeful
and oriented to achieve our objectives.

This is actually what is called the follow-up
measures in the process of devaluation. There,
as Dr. Gadgil has said, we require ruthless
follow-up measures. Therefore our policy has
to be ruthless and clear-cut. It is such a
ruthless follow-up measure that will bring
about results.

SHRIARJUN ARORA : It is neither
clear-cut nor ruthless, you will admit.

SHRI B. R. BHAGAT : Perhaps my hon.
friend under some influence seems to have
lost his faculty of understanding. I don't know.
The point is, there may be shortcomings here
and there. But we are functioning towards that
objective. 1 have no doubt that there is the
necessary sense of seriousness on the part of
the Government rn regard to this matter, an
awareness of the price situation, an awareness
of the current economic situation. Where we
have failed we have to make good and go
forward. We should go ahead to make an
impact and to stimulate the growth of the
economy so as to solve the various problems.
We know what we have to do. We have to
follow it up. Therefore I would request the
hon. Member that his purpose of inviting
general attention to this important matter has
been served and also the Government has ex-
pressed its serious concern and the Gov-
ernment appreciates and shares the sentiments
which he and other hon. Members have voiced
here. I can assure him that the Government is
very keen and very serious and earnest fn
pursuing the follow-up measures so as to
stimulate the growth of economy, to bring
about a balance in
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the foreign exchange situation, to improve our
exports and to produce more agricultural
commodities both for home consumption and
for exports and to improve our industrial
production. All this will make an impact on
prices. In the meantime vw will take
regulatory measures to supply food, and we
will take action against hoarding so as to bring
about a change in the situation so that the
present mood of frustration or the mood of
depression that our economy is not doing
well, will change into a picture of optimism, a
picture of robust optimism that our economy
will be better and is going to be better. With
these words, I request the hon. Member to
withdraw his Resolution.

SHrr S. S. MARISWAMY : Sir. the hon.
Minister was kind enough to say that the zonal
system and the cordoning arrangement are in
the interest of] the poor people. May I ask the
hon. Minister, through you, Sir, whether as a
result of this zonal system, he is sure there is
enough food left with the villagers ? Does the
hon. Minister know that this procurement takes
away all the foodgrains from the peasant even
the stock that he retains for his seeds ? That is
number one. Secondly, does he know that in
the name of stopping foodgrain movements the
village economy is very badly affected ? To
give an example, recently as the peasants were
bringing grain—that is uncontrolled—to the
village shandy in their carts in Coimbatore
from where our Food Minister hails, all those
grains in the carts were taken away with the
result that there was a near-panic situation
created and important and prominent persons"
like one of our Members, Shri Sundaram, and
others including Congress M.L.A.s had to get
in touch with the Collector and the Collector
assured them that he would intervene and do
something about it. These two things, the
procurement system and the zonal arrangement
have become a curse to the village people and
they are at the root of all the corruption and
food shortage that we have and unless you. do
away with the zonal system the country will
never solve the problem. And their inflationary
policy and deficit financing, I submit, Sir, .

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Mr. Mariswamy, you cannot
make a second speech now.

SHrRI S. S. MARISWAMY
making a second speech, Sir.

. I am not
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THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : You can seek clarification. But
you are expressing your views on the zonal
system and so on.

SHRI S. S. MARISWAMY : I am con-
cluding.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Concluding or no concluding, if
you want to seek any clarification, please do
so.

SHRI S. S. MARISWAMY : I will come to
my last point. Does the hon. Minister know
that deficit financing and the inflationary
policy, if they are not stopped now, then the
malady that we are experiencing today will be
there permanently and the sooner they are
done away with the better for the country ?

THE VICE-CHAIRMAN (SHrR1 M. P.
BHARGAVA) : Now, Mr. Arjun Arora. The
Minister can answer both of them together.

SHRI ARJUN ARORA : I would like to ask
the hon. Minister whether he admits or does
not admit that during the last two years or so
prices have risen by 26 per cent, in spite of all
those steps that he has enumerated ? That
being so there must be something wrong with
those steps. Does he or does he not admit that
after devaluation there has been a new spurt in
the price rise ? I have received news from
Kanpur this morning that the cost of living
index has touched 752 compared to 100 which
is the figure for 1939. This is unprecedented.
And thirdly .

IO AT F T T |

o sis{ RO - A7 I TG &

SHRI B. R. BHAGAT . The base now is
1949.

SHRI ARJUN ARORA : In Kanpur, it is
still 1939 that is taken as the base and as
being more scientific, as Prof. Gadgil will tell
you. The 1949 figures are all wrong.

orer

Thirdly, I want to know when will an
effective procurement policy be finalised.
Will it be finalised before the next kharif crop
is harvested next month ? And fourthly, I
want to know whether the Government is
evolving or proposes to evolve a
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manufactured goods produced by industry, to
cultivators at controlled rates ? And fifthly, I
would like to know whether the Government
has learnt the lesson of the cement decontrol
and so will not repeat that mistake in any
other industry, particularly in the case of sugar

?

it e - Er aF arfadt 3
aTd ¢ 3% T | 0 ST faEA
AT FHFT FVE TATA WA T HAT Y F T2
fear f& wiwes srgga Wit Te-
fegaer drggm 7 #rf afEr aww A
aft a7 7, 9 vafoae wAfE T &
9TZH H wTE I HEHTT AT AT AL |
a7 fear ar fr iy i o o
TIAT B9 AT a7 27 v 8% 47 5% )
TS FTET AL AR AT AT F Ay o
g #1 a9 F o gFm & 39 F
AEN | T2 AT AT S F g Fgr A,
affm oo & &g gav 98 fon f
W 07 AT & A fRuifer w30
ar FE | HA AGATE W HIEF A4
auar ot gfag

arforsn Haverw ® uweft (=t qwo
wer wE) o wd, am wfEm

ot TR ZEI A d AT
ST WAATE TE AEA & FEAl AR §
AT A7 WIF S A Fgar Avear §
qifert vF g A1 & Ffww S oweEr-
AT, T WCETATT F 1 €77 T20E A7 THY
2 oy e g @ & 9a o aae
qA FIE ATIAT FATE E AT AFT | SIEA
& fag & srowy oF ar fmr wr g
AT F 85 § 90 THE FHEA &
e 7z grarifas wfefam o1 dfoger 2
g T @& e
TOA-HET AT &, WETUE & T H |
whfwd & aawn =S § 5 g &
g A ME g Fwmag d TEr
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o7y foed s @1 % 85 3 & FT 90
TTHE ATEF 7 (AT, H1E 97T a% A
AT gE # aE wew 9Iw W 2

oft wferen ot (fagr) © a7 o
% wan fea f& oog 2, s
Zar g F7

=Y TraeTomY - 1 dfegw @, 3 T
F1 7 AW 2, TFI AT AY | T aF
T HET UHo dro &1 & W1 fF oW
THY SF AT F 9377 & | U9 uf@r §
wzr 9% fF wog-a+d @ 92 77 90 9%
#z ATeRle foen F9% Uw 341 & AT
9%, U aranifas afefam & am ag,
THET ATFTART GFAI TC F4T AT @A
g1

it go Fo wor (wey wam) : AW
aar difsar |

sfy TreATTR  AE | SHT A
UF d4=C @ AF | I A@4sT A1 AT
#fad, me #m i 97 §9 2, @9
foFeaT gl ATEFIEA £ | a1 S WET-
AT & ATE & I W= & Al 9
JF e & fad mvww F 9| &
qrmT § 1§ s o weE o
TJATH, 918 FATE W S T 5 9
e il a1 Jt TrowfaE Az A7 A 32
Tt #1 E A1T gfem w1 9 aw
fomr & T AW A0 4gd J91 A1
TET & TAH AV H AIHTC AT AT A
2 3w gmwr &4 afsdar

sft sfyerwe gt | & FHT AlaE FfEe
qT TET AT |

gamaTeae (=t wETT waE Wi )
AET T AT |

SHRI K. SUNDARAM (Madras) : On a
point of clarification. The Minister was kind
enough to tell us that they were try-
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ing to keep the price line. At the same time
they want to give incentives to the cultivators.
Now, I would like to know in respect of
cotton, rubber and tea what are the incentives
that they are contemplating. For instance, with
respect to cotton there is a ceiling price but
whenever the ceiling prices were pierced the
official ceiling rates were increased. You had
been following the market rate and there was
never a fixed ceiling rate.

In the case of rubber, which is also in short
supply just like cotton in the country, the
price is ruling double today. There has been
no ceiling whatsoever, nor any distributive
system.

In tea after devaluation the tea producers
are able to get a higher price so that for
internal consumption they will be ablo to
reduce their price but you have taxed them by
an export duty thereby preventing the
lowering of the prices. Now, these three
commodities are getting three different treat-
ments. Therefore, I would like to know from
the Minister what their policy is with regard
to the follow-up measures in respect of these
three agricultural commodities.

There is another point. There is no use
talking about our capital investments, their
shortcomings and what not. We would like to
know from the Minister precisely at what
stage our economy is. Is it according to Dr.
Rostov's term in the take-off stage or flying
off stage or crashlanding stage ? We would
like to know where our economy stands at the
moment.

i T ST, B OSEET
F€, 7§ ATF ZTU L AL |

guewreasy (o wgEfi wane
WOR) AT AT T T

st TAATCEW . BN AT G99, 29
THF NI AT E d2 |

Foaareaer  (HF wgEie 98
wria) : o 07 a3 & 3890 #7997 )

sy TYSATTET 47 3, THo To,

wew 9aw, ¥ 2 WA |

Sinu M. RUTHNASWAMY (Madras) :
The Minister said that a thousand wells were
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sunk in U.P. in one year. Did I catch him
rightly ?

SHRI D. R. BHAG \T : 92,000 wells; not
one thousand.

SHRI M. RUTHNASWAMY: 92,000 wells
in one year. It sounds like a fairy
tale.

SHRI B. R. BHAGAT : The hon. Member
opposite asked me two questions. One was
about deficit financing, whether it was going
to be stopped or not. I can only say that the
Finance Minister has already announced that
there will be no deficit financing henceforth.
The second question is about the zones,
whether they are in the interests of the
farmers. If it is not, then particularly the
surplus States would not have wanted it. The
logic behind the zone is that it makes it easier
for procuring food-grains in the surplus States.
There is no question of draining them, as he
says, of everything, even the seeds. It is not
true.

SHRIS. S. MARISWAMY : I can prove
it; it is a fact.

SHRI B. R. BHAGAT : In individual cases,
I do not know.

SHRI S. S. MARISWAMY : It is not any
individual case; I can give you a hundred
cases.

SHRIB. R. BHAGAT: On an issue like this,
on a forum like this an instance among a
population of 50 crores will not make any
strong point.

SHRI S. S. MARISWAMY : I am not
quoting any individual case. I know it is a
very small matter. It is a general thing.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Mr. Mariswamy, you have had
your say. Now, let him reply.

SHRI B. R. BHAGAT: I heard him patiently
but he does not hear me. This is not the way.
What I am saying is this. \ surplus area can be
drained of the surplus food if there is an
adjoining highly deficit area. If the zones are
abolished all that surplus can be sucked in by
that. That is why many of the surplus States
fear that there will be an enormous rise in
prices and it may hurt them. But I said that
this matter as well as the matter of
procurement and other things is before the
high-power
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reviewing committee. The report will be
coming and in the light of that we will take
decisions and make suitable adjustments in
the policies.

The hon. Member there asked whether there
was any parity between industrial and
agricultural prices. The hon. Member knows
that we have an Agricuutural Prices
Commission and that fixes the rates parti-
cularly of all agricultural commodities. They
go not only into the incentives but also into all
the o her relevant matters including the prices
of non-agri.ultural commodities. At least that
is one agency that goes into that. There is,
therefore, this agency and if necessary we can
improve upon it to see that there is a suitable
parity in industrial and agricultural prices.

Then, he asked whether we know the
difference between the black market price and
the controlled price or the price at which the
producer produces and the price at which the
consumer gets it and about the element of]
middlemen's profits. That obviously varies

fRAJYA SABHA ]

from commodity to commodity and there are
different commodities, luxury commodities,
scarcity commodities and so on. In the case of
luxury commodities the difference is very
much but it does not apply to controlled
commodities where effort is made to see that
the consumer gets them at controlled rates. It
does not apply, for example, to rationed
articles. But there are certain sectors which are
decontrolled and there it is the market forces
that operate. Therefore, to say that we should
fix this parity is unrealistic.

Then the hon. Member asked about pro-
curement. 1 think that report will come soon.
Let us wait for that.

SHRI ARJUN ARORA : I asked many other
questions also.

SHRI B. R. BHAGAT : That is why I am
beginning from the last. He asked me whether
I did not know that there was a rise of 26 per
cent, in the last three years. I started by saying
that every year there was a rise of 10 per cent.

SHRI ARJUN ARORA : What implication
does it have on your policies ?

SHRI B. R. BHAGAT : I have spelt out the
implications and I have narrated the
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causes and the various factors. If the hon.
Members want me to repeat I can do so but I
do not think the House desires me to do that.
The point is, a consistent effort has to be made
on all sides to stabilise the prices. I have
already dealt with the various  factors
involved.

Then there was the question about rubber,
tea and cotton and my hon. colleague who
deals with them will appropriately answer at
some time, because I do not have the details
about these individual commodities.

With these words, I conclude.

ot e wagle : Ivaanad weEy,
A4 § o Ffvfedom 41 417 97 99
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FIAAT ST AT AT AT §
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W Z14 FEFH AR @ ATHA ATHT
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#r frersr ey, Za@taw arfast,
SAITAT A7 T |61 &0 GFT T9H
AT TS AALAT &1 AE AWT ST
TIH HHT 9% HFAT & | A% IR 6
w1 fagr | gafaq a9 sgar & & w2r
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fraar qr@Es Z9oM § SEaT A17
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g feaeqmom #+9 @17 feaeqqes 1
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An Hon. MEMBER : Has he tested it in
the laboratory ?

SRt G. MURAHARI : These are all of
the same count. They, however, put a diffe-
rent marking. They say ‘A’, ‘B, 'C’ or ‘D’
and then mark different prices on the cloth.
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SHRI M. M. DHARIA (Maharashtra) : Mr.
Vice-Chairman, when I moved the resolution,
I was not aware that the resolution of mine
would create this sort of lively interest in this
House. We have been discussing this
resolution for nearly three days and I am
thankful to all the participants— they not only
spoke on the resolution but they expressed
their sentiments and they had also given
several concrete ideas for the consideration of
the Government. I have gone through all the
speeches and I would have been indeed happy
to reply to the speeches made by my
colleagues one by one. Unfortunately time is
running very short. I am also interested in the
other resolution of my colleague, Shri
Chandra Shekhar. So I will not take more time
of the House.

I have listened to the speech of the hon.
Minister very carefully. I do appreciate the
views that are expressed by the hon. Minister.
I would like to urge upon him again that this
is a problem which is indeed a very serious
problem. Every common citizen in India is
agitated over this issue because no sooner he
goes to the market, he sees that every day
somewhere the prices have risen, and it has
indeed made the life of the common people
very difficult. They cannot meet both ends
and so I would like to appeal that a scientific
approach in this matter as has been stated by
Dr. Gadgil and also by the hon. Minis ter is
absolutely necessary.

Sir, we have been stating all the while of
our socialist approach, but whenever we look
at the implementation, many times it is found
lacking. The time has come in the life of our
country when we should not only speak of
socialist ideals but we shall have to implement
them with a ruthless method. Socialism is not
merely a matter of philosophy. It is our way of
life. If it is our way of life, implementation,
perfect implementation, sincere
implementation is absolutely essential. In this
context I would like to appeal to the
Government that
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they should consider the various suggestions
that have come forward, and particularly
having regard to the after-effects of devalua-
tion the matters are more complicated. We
shall have to follow the various measures very
strictly. In that direction I would like to invite
your attention to the various suggestions
particularly the one regarding the abolition of
zones. When we say abolish zones, if we have
to procure foodgrains, every village, every
unit will become a zone. But because of the
present system of these artificial zones it has
caused great harm not only to the distribution
of foodgrains but it has also caused great harm
to the cause of national integration and also of
unity. Sir, I would, therefore, appeal that the
Government should take serious note of the
various suggestions particularly with regard to
our policy regarding procurement, our policy
regarding storage, our policy regarding dis-
tribution and our policy regarding imports and
exports. Everything shall have to be valued in
that direction and, therefore, I feel that such
sort of measures as were suggested in my
resolution are absolutely necessary. However,
I am also aware of the various constitutional
difficulties. We have accepted a federal form
of structure. We have our own unitary
Governmtnt at the Central level. We have also
our various States at the State level. Naturally,
we have to go along with the States. We have
to respect the feelings of the States, the
representatives of the States, and if we have to
find a way out, the way out is by taking the
people into confidence and not by divorcing
the people from the goal that we intend to
achieve.

Therefore, I would not take more time. I am
really thankful to all friends who have
participated in the debate. I am also thankful
to the hon. Minister for taking note of the
suggestions because it was, in that context that
the resolution was moved. Otherwise if the
resolution is passed in the House, we have the
experience of one resolution that was passed
here of Shri Bobdey regarding the cinema
industry, we see that it has not yet been
implemented. It is not the passing of the
resolution that is material. It is the sincerity
from the Government side to implement the
resolution or the ideas that is more material.
The hon. Minister has given an assurance—I
believe it is a sincere assurance and an honest
assurance
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SHRI B. R. BHAGAT : It is sincere.

SHRI M. M. DHARIA : On lhat assurance [
would like to beg of lhe House— we have
discussed a lot, we have conveyed our
feelings, we have also expressed the feelings
of the common man in this country—I would
like to appeal to the House to allow me to
withdraw the Resolution, in view of the
assurance given by the hon. Minister. Thank
you very much.

THE VICE-CHAIRMAN
BHARGAVA) : The question is :

(SHRI M. P.

1. "That in line 2, after the word 'com
modities' the words 'and their continued
upward trend' be inserted."

The motion was negatived.

THE VICE-CHAIRMAN (SHrRI M. P.
BHARGAVA) : The question is :

2. "That in line 3 of sub-paragraph
(2) for the word 'regulate' the word
‘ensure' be substituted."

The motion was negatived.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : The question is :

3. "That at the end of the Resolution,
after the words 'throughout the country’
the words 'at reasonably cheap prices by
increasing the pace of socialisation of
trade' be added."

The motion was negatived.

SHRI SUNDAR SINGH BHANDARI
(Rajasthan) : Sir, I beg leave of the House to
withdraw my amendment.

Amendment No. 4 was, by leave, with-
drawn.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : The question is :

5. "That for sub-paragraphs (1) and (2)
the following be substituted, namely :—

'(1) fix the price of all essential
commodities which affect the standard
of living of the common man;

(2) take stern and drastic steps
against the hoarders and profiteers; and

(3) streamline the machinery of dis-
tribution and rationing of all essential
commodities throughout the country in

*For text of the amendment vide cols. 843
text of the amendment viae col. 803 supra.
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consultalion  with the State ~ Govern-
ments.' "
The motion was negatived.
THE  VICE-CHAIRMAN (SHRI M. P.

BHARGAVA) : The question is:

6. "Thai in line 2 of sub-paragraph (2),
after the word 'prices' the words 'to the level
prevailing in the year 1955' be inserted."”

The motion was negatived.

SHRI M. M. DHARIA : Sir, I beg leave of
the House to withdraw my Resolution.

Tlie Resolution was, by leave, withdrawn.

RESOLUTION RE CONSTITUTION OF \
COMMITTEE OF MEMBERS OF
PARLIAMENT AND EXPERTS TO EXA-
MINE THE EXPORT-IMPORT POLICY
OF THE GOVERNMENT AND TO
REPORT THEREON

it o WaT (IET 970 - wEE,
W yrray sanfa & favafates gae
qa F awd Tfea Fw4r §

gy wpar A oz qeafa 2 fa o
&1 Fata-strame Aifa 97 39w @
37 77 wF gfadgw @& ¥ fag G0
waeat A4r famadt & afafa &
wea fear s wnfea

t["The House is of opinion that a
Committee consisting of Members of
Parliament and experts should be con-
stituted to examine the export-import policy

of the Government and to submit a report
thereon.]."
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